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AXIS BANK LIMITED (CIN: L651106J1993PLC020769)

Structured Assats Group, Corporate Office, ,"Axis House", C-2, 7th Floor,
Wadia Intermational Centre, Pandurang Budhkar Marg, Worl, Mumbai - 400025
Tel: +91 22 43255725, M. No. 977668588, www.axisbank.com

TAppendix -IV-A] [See proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E. for Sale of

ofteSecurynre Enforemen)Rues, 2002

otice is_hereby public in general and in particular 1o the Borrowe ie.
S BAVALDAS ARIUNDAS nd Bustanor s nd argagore. 6. VR SURESH SANGTANI
AND MRS USHA SANGTANI that the below described immovable property is

Limited . , the physical p
has been taken by the Authorized Offcer of Axis Bank Limited under section 13 (4) of the
Securisation and Reconstructon of Financial Assets And Enforcement of Securily nterestAct,
2002 ithSerly gt (Enfrcement Rues, 2002 usiano e cted 2106224
gassed by the Honble Ditct olctor, Bhoal (Hahya Pradesh) wil be sodon *AS 1S

TATA CAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Perinsua Business Park, Ganpatrao Kadam Marg, Lower Parel,
TATA Vumbai 400013, CIN No. U7 190MH2008PLC187552. Contact No. (12) 61827414, (022) 61627375
Branch Add.: 3111, Sura] Bhawan, 2nd Fioor, Above Yes Bank, M.G. Road, Indore 452001.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix V read with rule 8(1) of the Security Interest 2002)

T

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF Mis. AUR| GROW INDIA LIMITED.

SL.

RELEVANT PARTICULARS

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
section 13(12) read withrue 3o the Security Interest (Enforcemen) Rules, 2002, ssued
amount mentioned in the notice

‘within 60 days from the dale of the said notice.

in
particular and publicin general, that the undersigned has taken Physical Possession of

1. Name of the corporate debtor

M/s. AURI GROW INDIA LIMITED

2. Date of incorporation of
corporate debtor

04 October 2016

3. Authority under which corporate
debtor is | registered

Registrar of Companies- Gwalior

2. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

L68100MP2016PLC041592

e[ AU ONEFIAICE IATED
Regd Office: 8/596 A, Padmaprabha Building, Near Sreerama Swami Temple,
Cherppu - Thriprayar Road, Thriprayar, Thrissur, Kerala 680567

Phone N 4, Websil om

URRIGENDUM

Possession Notice of our borrower SAGAR BAI published in this newspaper
on 17/09/2026 in which description of Loan details was mentioned as
MHL005500148037 which shall be read as MHL00550014803.

Rest details of the notice will remain unchanged.

Sd-
Authorized Officer
Manappuram Home Finance Ltd

Date: 21/09/2026
Place: YESWANT NIVAS INDORE

WHERE IS”, “AS IS WHAT IS”, “WHATEVEI RE IS” and “WITHOUT RECOURSE” basis ral, f € SIC S 5. Address of the registered office | Registered Office Address as per
on 12.10.2026, for mcnvery of Rs 10,0735.9%1 (Rupses Ten Crors Seten Lakh Thity Five the property described herein view of order passed by Chief Judicial Magistrate, and principal office (if any) of | the MCA Records: Office at 305-
e Only) being s Dewas in below mentioned CC No. through the Court Commissioner/Tehsildar and the corporate debtor 306, Prakosth No. 215, Orbit Mall,
{llhe date o other v"ﬂfges costselc. dueto| - | saig Tehsildar handed over the Physical Possession to the undersigned Authorised Scheme No. 54, PU-4, Indore
Ihe/;x\sﬂgnkhmlled\esecuredcved\mr!mmme borrower WS DAYALDAS ARJUNDASAND | | o Takshashila, Indore, Madhya
B — Reserve | Eamest Money The borrowers, in particular, and the public in general, are hereby cautioned not to deal Pradesh, India, 452001
E Property Description Price Deposit with the property and any dealings with the property will be subject o the charge of the | ~ | 6- date| 18 2026
art No56-57, X 36,00,0001 | X 3,60,000- TATA Capital Housing Finance Limited, for an amount referred to below along with in respect of Corporate Debtor
Basement area 913 sqft, Hanumangan, Galla Bazar| (Rupees Thiry- | (Rupees Three charges, costse 7. Estimated date of closure of ~ [17" March 2027 (bemg 180 days Su oda Small Finance ga"kl"m ed
[Ward No-18 (New 20) Tehsi Huzur, Bhopa (M.P) SixLakh Only) | Lakh Sixly Thebaower satten cion (3)of Secton 130{heAc, lution Process | from 26) SURYODAY ¥ s Yoy iy -
Thousand Only) b "| [8 Name and registration number Name. Rajesh Jasti o T

2 |Commercial Plot No. GBF -202 situated at NAVEEN| Z 29,00,000- | 2 2,90,000/- Inrespectol foredeem of the Insolvency Professional | Reg. No: IBBI/IPA-001/IP- yoss[ssm" NOTICE

MANDI PRAGAND KAROND, Werd no- 78, Nearbyl _ (Rupees | (Rupees Two Name of OBl -2021/134 Whereas. The undorsigned being the Authorized Offcr of the Mis Suryoday Sl Finance

Madan Maharaj college, Area 92.93 sqmi or 1000 saft|  Tweniy-Nine | _ Lakh Ninety Loan A H,i‘,?:g’v """';:l:‘:‘f' Bt | Order Date acting as Interim Resolution | P02317/2020-2021/13469 Bank L., under the Saturitzation and Reconscionof Francal Asset’y JE cementof
- TRE"SJH:ZTLIET:DS‘FW: Pr) R — ?L::m‘oyo]l T;‘:“;:":ﬂ‘:/"'ﬂ CB: Logal Representative(s) | DemandNotioel pogisegon | CaseNo. | 15—y e C and o-mal of the Inferim| Address: FINO: 115971720, Plot No| ?5“'\"}3:1‘&'?575\}?5&‘“», Ru(\e‘s of e Secumy ﬁ;‘éren Em/a\omerm Rme‘si zuoz |ssueda

esidential Flat No. F-1, First Floor, Plot No- 63, Partof] < 12,00,000/- 20,000 - - o mand noice o below menlioned Borrowerls / Guarantor/s. After complefion of

Survey No 3111, “SRIRAMARCADE situated ot south| (Rupees Twelve| (Rupess One Wirs Laxmi Rathore Wife And Legal 19112025 Resolution Professional, as 20, Srichakra Enclave, 6" Avenue o e o ez o e Lo oo T Berrowris ) Suarmals g faloa o gy T

lextension colony, Area 561 Sq.f(Buildup Area), Vilage|  Lakh Only) Lakh Twenty 9971304 Heir Of Late Mr Deelip Rathore Rs. 14-05-2025 registered with the Board Road, Sainikpuri, Secunderabad- amount, notice is hereby given to the Borroweris / Guarantons and he public in general that

Gehunkheda Tehsil Huzur, Bhopal (MP) ‘Thousand Only) (Borrower) Mr. Suresh Rathore 385887 | "15-09-2026 ‘Mg"‘fgn'g’s 500094, Telangana, India i the “;‘gec':;‘ nod has taken D“vnsl;:rsmm t 3(5 operty described herein below in exerciso of
Lost date for [Demand DrafUPay Order n the favour of ‘Axis Bank Ltd. payable af| (Co-Borrover) Email Id: | com | 85ciry iirest 5, 2002 on the date mentioned herwith:
submission of bid  {Mumba, to be submitted on or before 03.10.2026 by 2.00 p.m at the| perties: Property 1: All th 10. Address and e-mail o be used | Address: Plot No 6, 1t Floor, Road|  IM'ame of Borrower/ Co-Borrower! Guarantor | Date of Demand Notice | 13.05.2026
and EMD following address: -Axis Bank L. 7th Floor, *Axis House", Wada|| | mmovable property, Eastem Part of plot no. 68, Anukul Nagar Colony, Ward No.07, Dewas, for correspondence with the  [No 2, Vasanth Nagar, Near JNTU 7050005173 1) VR, GOVRGHAN T
Remittance lﬂfﬂ"i‘;‘i“;" Cen(re Pandurang Budhkar Marg, Worll, Mumbai - 400 025. Admeasuring area 67.50 Sq.Mtr.(726.30 Sq. Ft). Boundaries: East: Plot No.67, West : Remaining Part Interim Resolution Professional [Metro, Kukatpally, ﬂyderabad— KEVDAR o UMiR A’v A aR FAMDAR To'f't 3.':.“.':';{’;'"“ sm‘ O ey a

of Same Plot, North: Plot No. 81, South: 18 Mir. Road. Property 2 : All The peace and parcel of the 500085, Email Id: 2) MRS, PUSHPA BAT KAMDAR W/O
Dateandmeor 12102025 betweenADDPM 0500pm wihauoexensonormemines| | | et © ol el Pt T e Nagar Colony, Ward NooT, Devas, cirp. @gmail.com GOVRDHAN KAMDAR Date of Possession | 11.09.2026(Symbolic)
Admeasuring area 67.50 Sq.Mtr.(726.30 Sq. Ft) Boundaries: East: Remaining Part of Same Plot , 1. Last date for subt ion of claims| 2" October 2026 [Description Of Snclmd Assn(S) Nimmovable Property (ies) : ALL HOUSE PROPERTY,|

:eésd,e(aw\ed lebrms and condiions of the sale, please refer 10 the Tk provided 1| | West P Na.9 North Potio.61 Sout 19M. Foad 72, Classes of creditors, if any, Not Applicable as per the HOUSE N0, 61 SUR! AR N0, O ARER 300 g;swﬁga;ggﬁgg;}g}gg
Date : 21.09.2026 Sd- Authorised Officer| [ Date : 19.09.2026 Sdi- Authorized Officer under clause (b) of sub-section | information available with IRP 6 NORTH 10 SOUTH BOTH IDE sn‘(ToTAL AREA 1300 SQ. FT. OR
Place : Mumbai Axis Bank Ltd.| | Place : Indore For Tata Capital Housing Finance Limited (BA) of section 21, ascertained BOUNDRIES: “EAST. SELE. LAND. WEST | ROUSE OF LAKHAN SINGH, NORTH : SELF- i

by the interim resolution

13. Names of Insolvency
identified to act as

Not Applicable as per the
information available with IRP

HDBrmml 1 HDB FINANCIAL SERVICES LIMITED
L RN REGISTERED OFFICE: - RADHIKA, 2ND FLOOR, LAW GARDEN ROAD, NAVRANGPURA, AHMEDABAD-380009

Authorised Representative of
creditors in a class
(Three names for each class)

Branch Office: - HDB Financial Services Ltd 202 ,9/1/2 , 3rd Floor Khandelwal Business Park-2 Near TI Mall, Mahatma Gandhi Road, South Tukoganj Indore (M.P.) 452001
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES [SEE PROVISO TO RULE 8(6)]
ST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 07/10/2026 UPTO 04:00 PM

SALE OF IMMOVABLE PROPERTY MORTGAGED TO HDB FINANCIAL SERVICES LIMITED UNDER SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST (SARFAESI) ACT, 2002 (NO.54 OF 2002)

WHEREAS, ERVICES LIMITED HAD' F THE FOLLOWING PROPERTY/IES PURSUANT TO THE NOTICE ISSUED
UNDER SEC 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST (SARFAESI) ACT, 2002 IN THE FOLLOWING LOAN
\CCOUNTS WITH OUR BRANCH TO SELLTHE SAME O 1S BASIS" FOR REALIZATION OF HDB FINANCIAL SERVICES LIMITED DUES. THE
SALEWILLBEDONEBY' THROUGH E-AUCTION PLATFORM PROVIDEDAT THE' il.ind
NAME OF THE BRANCH & MORTGAGE DEMAND NOTICE AUTHORIZED EMD | RESERVE PRICE DATE OF
'ACCOUNT DETAILS. PROPERTY DATE OFFICER'S DETAILS E- AUCTION
DH T ouTSTANDING | FORPROPERTY | Sealte. S { TIMEOFE-|
e AMOUNT spection anp | AL EID LMol
POSSESSION STATUS | (SECURED DEBT) | OTHER QUERIES NeASE [ e suswissioN
DATE
1d 202,9/1/2, 2. MORTGAGE 24.10.2024 MR. SURENDRA MODE OF | RESERVE PRICE Date of E-
Business Park-2, Near Tl Mall, Mahatma Gandhi Road , PROPERTY:- RS. 2,38,57,220.92/- - PAYMENT 2,97,94.244/- Auction- 08-
South Tukoganj Indore (W.P.) 452001 3. PORTIONNO.201, | (Rupees Two Crores [8770364006(COLLECTIO|  ONLY |  (Rupees Tuwo 102026
LoanAccountNo. 2419751 207, 203, 204 & 205 OF | Thiy Eight Lokt Fiy | N MANAGER) Emailid coresNinely | AT10:30AM
1. Kautiya Academy 3 Professor Colony 102 Yash Market | PAYALPLAZA, PLOT | Seven Thousand Two | cmi viaynagarindore@h | DEMAND | Seven lakhs
Indore-452001 Madhya Pradeshand Also 12-8 -101/105| NO.12& 13, SCHEME | _Huncred Twenty & DRAFT/ | _Ninety four
1| NO.44SECTORB, | Paise Ninely Tuo Only | NR GOPAL SENGAAR Thousand Two
MadhyaPradesh INDORE Jsoteiomt | ORI | RIG | Hodusroty | suBlisson
2. Kanta Mishraat No.302 Acil Aparimen C-1 Mishra Nagar| INDOREMADHYA | UNTIL PAYMENT IN Emailid Four Oniy).
SudamaNagar ndore MachyaPradesh- 452001 PRADESH- 452001 |  FULLANOUNT | acmincon@nesscon |  NEFT | ENDPRICELRS|  omiozons
3.Rakhi Joshi11 Krishna Kunj Colony Near Pushpkun] Hospital | NORTH - PLOT NO.- 14 | ALONG WITH OTHER | M. Kapil Badodiya 20.79,425)-
Khandwa Road ndore MadhyaPradesh- 452001 SOUTH - ROOM, CHARGES AS - (Rupees Twenty
4. Ashendra Kumar Mishvaflat No.302 Adii Apartment C-1| 4. EAST - PORTION | DEMANDED IN OUR | fa abalpur@hdbis.com Nine Lakhs
Mishra Nagar Annapurna Road Indore Madhya Pradesh- | NO.-U.G-7,9,10& 11 | NOTICE, WITHIN THE MOBILE NO. Seventy Nine
452009 WEST-OTHER | STATUTORY PERIOD | 7691929371 Thousand Four
5 shridhant Joshi 3 Professor Colony 102 Yash Market Indore | PROPERTY OF 15DAYSFROM | (PROPERTY Hundred Twenty
Madhya Pradesh- 452001 POSSESSION STATUS- | THE DATE OF THIS INSPECTION AND Five Only)
6. Sunita Singh 138 Ganga Vinar Colony Limbodi,|  PHYSICAL NOTICE OTHER QUERIES)
452001 POSSESSION BID INCREASE
7. Shridhant Joshi 204 Gimar Apartment RK. Puram Colony 'AMOUNT-15000/-
Indore-452001 Madhya Pradesh
idhantJoshi12:8
Chouraha ndoreIndore Machya Padesh- 452001
5. Shidhant Joshi Fiat No 302 Adi Appariment C-1 Misra
Nagar Annapurna Road Indore Indore Madhya Pradesh-
452001
138 Ganga Vihar Colony L
(GramKhandwa Road Indore-452001 Madhya Pradesh
1. Rakhi Strivastava 204 Gimar Aparment R k. Puram Colony
Indore-452001 Madhya Pradesh
12. Kanta Mishra 302 Mishra Nagar Indore Madhya Pradesh-
452001
13. Ashendra Mishra 302 Mishr Nagar Indore Indore Madhya
Pradesh- 452001
14. Ashendra Mishra12-B -101/105 Siddharth Nagar B
15. Narendra Singh 29 Shiv Vilas Palace Rajwada Indore
Madhya Pradesh-452001
16. Kanta Mishra 1 Krishna Kunj Kailod Kertal Indore Indore
Madhya Pradesh- 452001
17. Ashendra Kumar Mishra 11 Krishna Kunj Kailod Kartal
Indore Indore Madhya Pradesh- 452001
18. Rakhi Shrivasta Flat No 302 Aditi Appartment C-1 Mishra
Nagar Annapuma Road Indore Indore Madhya Pradesh-
001
TERWS & CONDITIONS:
1. TOTHE BEST OF KNOWLEDGE ORMATION OF THE AUTHO , THERE PROPERTY. HOWEVER, THE JLD MAKE
HEIR O\ INC , TITLE OF PROPERTY/ IES PUT! AIMS/ THE PROPERTY, PRIOR
TOSUBMITTING THEIR BID. THE E- NOTCO JTEAND WILLNOT BE DEEMED TC 'ORANY ON OF THE
HDB FINANCIAL SERVICES LIMITED. THE PROPERTY IS BEING SOLD WITHALL ENCL UNKNOWN TO THE HDB FINANCIAL

'SERVICES LIMITED. THE AUTHORISED OFFICER/ SECURED CREDITOR SHALLNOT BE RESPONSIBLE INANY WAY FORANY THIRD PARTY CLAIMS| RIGHTS/ DUES,
2 N 1SWHAT IS” AND “WHATEVER THERE IS” AFTER TAKING PHYSICAL POSSESSION OF THE PROPERTIES. SUCCESSFUL BIDDER/S

‘SHALLHAVE TO GET PHYSICAL POSSESSION OF THE PROPERTIESAT HIS/ THEIR COST, RISK & RESPONSIBILITY.

3.IT SHALL BE THE RESPONSIBILITY OF THE BIDDERS TO INSPECT AND SATISFY THEMSELVES ABOUT THE ASSET AND SPECIFICATION BEFORE SUBMITTING THE BID. THE INSPECTION OF
PROPERTY/IES PUT ONAUCTIONWILL BE PERMITTEDTC

4 LSUBMITTHEIREMD Lin/ PASSWORD CAN BE Of OF COSTBY
NAME WITH _https:/ieauctions.samil.in/ THROUGH LOGIN ID & PASSWORD. THE EMD SHALL BE PAYABLE THROUGH DEMAND DRAFT. AFTER REGISTRATION (ONE TIVE) BY THE BIDDER
INTHE WEB PORTAL, THE INTENDING BIDDER/ PURCHASER IS REQUIRED TO GET THE COPIES OF THE FOLLOWING DOCUMENTS UPLOADED IN THE WEB PORTAL BEFORE THE LAST
DATE & TIME OF SUBMISSION OF THE BID DOCUMENTS VIZ. ) COPY OF THE DEMAND DRAFT: ll) COPY OF PAN CARD:; il PROOF OF IDENTIFICATION! ADDRESS PROOF (KYC) VIZ. SELF-
ATTESTED COPY OF DRIVINGLI ORT ETC.; WITHOUT WHICH THE BID IS LIABLE TO BE REJECTED. UPLOADING SCANNED COPY OF ANNEXURE-II & Il CAN
BE DOWNLOADED FROM THE WEB PORTAL: htips:/leauctions.samil.in/ AFTER DULY FILLED UP & SIGNING IS ALSO REQUIRED. THE INTERESTED BIDDERS WHO REQUIRE ASSISTANCE IN
CREATING LOGIN ID & PASSWORD, UPLOADING DATA, SUBMIYT\NG BID DOCUMENTS, TRAINING! DEMONSTRATION ON ONLINE INTER-SE BIDDING ETC., MAY CONTACT:- Meenakshi
Iyengar- | 99995355 MAIL ID: aucti ilin, SUPPORT HELPLINE NUMBERS :9999535597/ 8586921415/ 7428993237, E-MAIL ID:
sucton.augeo@sanilin FOR ANY PROPERTY RELATED OUERY MAY CONTACT AUTHORISED OFFICER: MR. SURENDRA SHARMA NO.-8770364006(COLLECTION MANAGER) EMAIL ID

;97529 80771 EMAILID ACM. COMMR. KAPIL BADODIYA EMAIL ID: Ia1 j MOBILE
NO 7691 929571 DURING THE WORKING HOURS FROVMONDAYTO STURDAY.

5. THE INTERESTED BIDDER HAS TO SUBMIT THEIR BID DOCUMENTS [EMD (NOT BELOW THE RESERVE PRICE) AND REQUIRED DOCUMENTS (MENTIONED IN POINT NO 4)] ON/ BEFORE
071012026 TO 4:00 PM AND AFTER GOING THROUGH THE PROCESS (ONE TIME) AND GENERATING USER D & PASSWORD OF THEIR OWN, SHALL BE ELIGIBLE FOR

THE E-AUCTION PROCESS, SUBJECT TO DUE VERIFICATION (OF L OF THE AUTHOF

6. DURING THE ONLINE INTER-SE BIDDING, BIDER CAN INPROVE THEIR BID AMOUNT AS PER THE 'BID INCREASE AMOUNT' (MENTIONED ABOVE) OR ITS MULTIPLE AND IN CASE BID IS
PLACED DURING THE LAST 5 MINUTES OF THE CLOSING TIME OF THE E-AUCTION, THE CLOSING TIME WILL AUTOMATICALLY GET EXTENDED FOR 5 MINUTES (EACH TIME TILL THE
CLOSURE OF E-AUCTION PROCESS), OTHERWISE, ITLLAUTOMATICALLY GET CLOSED. THE BIDDER WHO SUBMITS THE HIGHEST BID AMOUNT (NOT BELOW THE RESERVE PRICE) ON
‘THE CLOSURE OF THE E-AUCTIC L BE DEC UL BIDDERBY' R, AF

4. (a) Relevant Forms and 2. Web link
https://ibbi.gov.in/home/downloads
Physical Address: same as above
in point no. 10
(b) Details of authorized _NA

are available at:

Notice is hereby given that the National Company Law Tribunal, Indore,
MP Bench has ordered the commencement of a Corporate Insolvency
Resolution Process of M/s. AURI GROW INDIA LIMITED on
18.09.2026.

The creditors of M/s. AURI GROW INDIA LIMITED are hereby called
upon to submit their claims with proof on or before 02.10.2026 to the
Interim Resolution Professional at the address mentioned against entry
No.10

The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in
person, by postor by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No.
12, shallindicate its choice of Authorized Representative from among the
three insolvency professionals listed against entry No-13 to act as

fthe class [NotApp Jin Form CA.

Submission of false or misleading proofs of claim shall attract
penalties.

In the matter of M/s. AURI GROW INDIA LIMITED

Sd/-
Rajesh Jasti

Interim Resolution Professional

Reg. No: IBBI/IPA-001/IP-P02317/2020-2021/13469

Date: 21st September 2026,
Place:

ISHED AND MANDIR, SOUTH RRiSTA

The Borrower/s / Guarantor/s in particular and the public in general is hereby cautioned ot
{0 dea wihthe property and any deaings withthe property wil b subject {0 fhe chrge of
e s Suryoday SmalFinance ani L, for an above mentioned demanded amaunt and
furlher lnlaresli
D210 2125, P P

Authorised Officer, Suryoday Small Finance Bank Limited

mahinclra HOME FINANCE
Registered office: Mahindra Towers, P. K. Kume Chowk, Worll, Mumbai, Maharashtra — 400 018
IN- UBS?ZZMHZDDYPLC‘\Swm
Uit 203 20 o
amantncion. 163 i o, Ko s Moo 40070

GENERAL NOTICE FOR MERGER OF BRANCHES

ing i (MRHFL), and
the public in general that due to operational comivancs and to ensure conihued
customer services one of its branches within the state of will be closed and merged with
an existing branch of MMFSL IMRHEL i the nearby location in the State, after Three (3)

months of
er Effective Date

No i
MULTAI: 1ST FLOOR BETUL|BETUL : 1st Floor, RAJKESHARI

ROAD NEAR SAI MANDIR [BUILDING GURUDWARA ROAD
AMBEDKAR WARD MULTAIIABOVE TVS SHOWROOM
460661, MADHYAPRADESH |[BETUL 460001, MADHYA
PRADESH

Al the customer accounts of the aforesaid closing branch will be automatically
transferred to the respecive branches, towards which no action is required on the
customer’s part. For further assistance, please visit our official website
www mahindrahomefinace.com or Toll-free No: - 1800-233-53330r email us at
MRHEL.CC@mahindrahomefinance.com or vistto your nearest Mahindra Rural Home
Finance branch

20-12:2026

Bandh
€ Banchar

Bandhan Bank Limited
CIN: L67190WB2014PLC204622
Registered Office:
DN 32, SEC-V, Salt Lake City, Kolkata-700091
Appendix IV-A,
[Refer proviso Rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the

described immovable properties mortgaged/charged to Bandhan Bank (Secured Creditor), the physical possession of which has been taken by the
Authorised Officer of Secured Creditor, will be sold on "As is where is", "As is what is", and “No Recourse” basis on October 08, 2026. The necessary

details as mentioned herein below:

and Ce (s) that the below

r(s), Guarantor(s)

Loan Account Name & Address of the Borrower/

Total Outstanding

Description of the Mortgage Property

LAP) (Proprietor/Guarantor)

/0 Uttam Chand Jain, Behind Gurudwara,
1132 Sudama Nagar, Indore (M.P.)-452009
Mr. Alpesh Kumar Jain
(Guarantor/Mortgagor/Co-Borrower)

/0 Uttam Chand Jain, 1132 Sudama Nagar,
Indore (M.P)-452009

w

Nos. Dues (%) as on

below date
8787104232730 | 1. M/s. Chitransh Creation (Borrower) 31,84,43,132.40 | All that piece and parcel of self occupied commercial
27 (Bandhan 3-4, Bhagirathpura, Indore (M.P)-452001  [as on property situated at Prakoshtha No. 201, Second Floor,
Mortgage Loan- | 2. Mr. Pradeep Kumar Jain July 31, 2025 Municipal Palika No. 197 New (Old Municipal Palika No.

18 Krishnapura), Mahatma Gandhi Road, Tehsil and
District Indore (M.P.) 452007 Owned by Mr. Alpesh
Kumar Jain $/0 Mr. Uttamchand Jain admeasuring area
1404 sq. ft. Boundaries as per TSR and Title Deed:

On or towards the North by: Government Road, On or
towards the South by: Stairs and Passage, On or towards
the East by: House No. 196, On or towards the West by:
House No. 198.

The necessary detail and auction schedule as mentioned herein below:

Borrower Name Reserve Price/Earnest Money Deposit (in %)

The reserve price will be X1,34,13,600 (Rupees One Crore Thirty-Four Lakh Thirteen Thousand Six Hundred Only)

M/s. Chitransh Creation
Kolkata/at Par.

Earnest Money Deposit- 10% of the reserve price will be X 13,41,360 (Rupees Thirteen lakh Forty One Thousand Three
Hundred Sixty Only) which is to be deposited through DD in favour “Authorised officer Bandhan Bank Ltd.” payable at

Details of any encumbrances, known to the Bandhan Bank Ltd., to which the property s liable: NIL

7. MONEY DEPOSIT (EMD) OF JLBIDDER SHALL BE RETAINED TOWARDS PART SALE CONSIDERATIONAND ESSFUL
REFUNDED. THE EARNEST MONEY DEPOSIT SHALL NOT BEAR ANY INTEREST. THE SUCCESSFUL BIDDER SHALL HAVE TO DEPOSIT 25% OF THE SALE PRICE, ADJUSTING THE EMD
ALREADY PAID, WITHIN 24 HOURS OF THE ACCEPTANCE OF BID PRICE BY THE AUTHORISED OFFICER AND THE BALANCE 75% OF THE SALE PRICE ON OR BEFORE 15THDAY OF SALE OR
WITHIN SUCH EXTENDED PERIOD AS AGREED UPON IN WRITING BY AND SOLELY AT THE DISCRETION OF THE AUTHORISED OFFICER. IN CASE OF DEFAULT IN PAYMENT BY THE
'SUCCESSFUL BIDDER, THE AMOUNT ALREADY DEPOSITED BY THE OFFER SHALL BE LIABLE TO BE FORFEITED AND PROPERTY SHALL BE PUT TO RE-AUCTION AND THE DEFAULTING
BORROWER SHALLHAVE NO CLAIM/ RIGHT INRESPECT OF PROPERTY/AMOUNT.

8. THE PROSPECTIVE QUALIFIED BIDDERS MAY AVAIL ONLINE TRAINING ON E-AUCTION FROM Samil PRIOR TO THE DATE OF E-AUCTION. NEITHER THE AUTHORISED OFFICER/ HDB
FINANCIAL SERVICE! L BE LIABLE FORANY INTERNET NETWORK PROBLEMAND THE INTERESTED BIDDERS TO ENSURE THAT THEY ARE TECHNICALLY WELL
EQUIPPED FOR PARTICIPATING IN THE E-AUCTION EVENT.

9. THE PURCHASER SHALL BEAR THE APPLICABLE STAMP DUTIES/ ADDITIONAL STAMP DUTY/ TRANSFER CHARGES, FEE ETC. AND ALSO ALL THE STATUTORY/ NON-STATUTORY DUES,
‘TAXES, RATES, ASSESSMENT CHARGES, FEES ETC. OWING TOANYBODY.

10. THE AUTHORISED OFFICER IS NOT BOUND TOACCEPT THE HIGHEST OFFER AND THE AUTHORISED OFFICER HAS THE ABSOLUTE RIGHT TOACCEPT OR REJECT ANY ORALL OFFER(S)

JOURN/ POSTPONE/ CANCEL THE E-AUCTION WITHOUT NY REASON THEREOF.

Auction Schedule Details

Date & time of physical

inspection of the property| the Authorised Officer.

On September 28, 2026 from 11:00 AM to 3:00 PM, subject to prior appointment by contacting

Last date, time & venue
for bid submission

Till October 07, 2026, latest by 4.00 PM at 12 Floor, Adventz Infinity, BN-5, Sector V, Salt Lake City, Kolkata,
West Bengal 700091 or nearest branch addressed to The Authorised Officer, Bandhan Bank Ltd.

Date, time & venue for

public auction (e-Auction) | containing e-auction bid form,

On October 08, 2026, between 3:00 PM to 4:00 PM with unlimited extensions of 5 minutes each at web portal
claration etc. are available in the website of the Service Provider as

below.

Bid Incremental

Amount (n Rs.) 5,000 (Rupees Five Thousand Only)

11, THE B\DDERS ARE ADVISED TO 50 THROUGH THE DETAILED TERIMS & CONDITIONS OF E-AUCTION AVAILABLE ON THE WES PORTAL OF Samil il in/ BEFORE

12, THE! PUBUCATION IS SUBJECTTO The FORCE MAJOR! CLAUSE

SPECIAL INSTRUCTIONS
BIDDING IN THE LAST MOMENT SHOULD BE AVOIDED IN THE BIDDERS OWN INTEREST AS NEITHER THE HDB FINANCIAL SERVICES LIMITED NOR SERVICE PROVIDER WILL BE RESPONSIBLE
FOR ANY LAPSE/FAILURE (INTERNET FAILURE/POWER FAILURE ETC.). IN ORDER TO WARD-OFF SUCH CONTINGENT SITUATIONS BIDDERS ARE REQUESTED TO MAKE ALL NECESSARY

ARRANGEMENTS / ALTERNATIVES SUCH AS POWER SUPPLY BACK-UP ETC, SO THAT THEY ARE ABLE TO CIRCUMVENT SUCH SITUATION AND ARE ABLE TO PARTICIPATE IN THE AUCTION
SUCCESSFULLY.

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
THE BORROWER/ GUARANTORS ARE HEREBY NOTIFIED TO PAY THE SUMAS MENTIONED ABOVE ALONG WITH UPTO DATE INTEREST AND ANCILLARY EXPENSES BEFORE THE DATE OF E-
AUCTION, FAILING WHICH THE PROPERTY WILL BE AUCTIONED/ SOLDAND BALANCE DUES, IF ANY, WILL BE RECOVERED WITHINTERESTAND COST.
DATE: 21-09-2026
PLACE: INDORE

AUTHORISED OFFICER
HDB FINANCIAL SERVICES LIMITED

For detailed terms and conditions of the sale, please refer to the link provided in the Bank's/secured creditor’s website i.e. https://bandhan.bank.in
and bank’s approved service provider M/s e-Procurement Technologies Limited (AuctionTiger) at their web portal:

https://sarfaesi.auctiontiger.net/EPROC/.

The auction will be conducted online through and bank’s approved service provider M/s e-Procurement Technologies Limited (AuctionTiger) at their

web portali.. https://sarfaesi.auctiontiger.net/EPROC/.

For any other assistance, like inspection of the property under auction by the intending bidders may contact Mr. Tarun Joshi (Mobile: 9009120003)
Authorised Officer of the Bank during the office hours of the working days from 09:00 AM to 03:30 PM.
This notice should be considered as 15 Days’ Notice to the Borrowers under proviso Rule 8(6) of the Security Interest (Enforcement) Rule, 2002

Date: September 21, 2026
Place: Indore, Madhya Pradesh

Sdl-
Authorised Officer
Bandhan Bank Limited
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